By Fax / e-mail

OFFICE OF THE DISTRICT JUDGE OF BIRBHUM AT SURI
ENGLISH _DEPARTMENT

No. D\& /st

From : Shri Supratim Bhattacharya,
District Judge,
Birbhum.

To : The Registrar General,
Hon’ble High Court, Appellate Side,
Calcutta — 1.
Fax : 033 2248 7835

Dated, Suri, the 5th day of September, 2016.

Sub : Updation of data in the Court’s website.

Sir,
In compliance with the Hon'ble Court's letter no. 210-RG dated, 20.01.2016, on the subject

cited above, I have the honour to furnish the upto date data, in separate sheet, of this Judgeship till

31.08.2016, under serial no. 2 to 4 in the prescribed format, for favour of the Hon'ble Court's kind

perusal.

Yours faithfully,

Enclo: 1 sheet. §W MM“‘?‘V

District Judge
Birbhum.



PENDENCY / ARREARS IN THE STATE OF WEST BENGAL
FOR THE MONTH OF AUGUST, 2016

wise

HIGH COURT
. Institution during the . . Closing Balance at the end of % increase or decrease in Disposal of Cases which are  |Pendency of cases which are
Opening Balance Disposal during the month pendency vis-a-vis previous more than five years old more than five years old at the
| month the month
SI No. month end of the month
Civil Criminal |Total Civil  |Criminal |Total Civil Criminal |Total Civil Criminal |Total Civil Criminal |Total Civil Criminal |Total Civil Criminal |Total
1
SUBORDINATE COURTS ,
. Institution during the ' ' Closing Balance at the end of % increase 9r fiecrease in Disposal of Cases which are  |Pendency of cases which are
Opening Balance R Disposal during the month e mokth pendency vis-a-vis previous more than five years old more than five years old at the
SI No. ) month end of the month
Civil Criminal |Total Civil  [Criminal |Total Civil Criminal |Total |Civil Criminal |Total Civil Criminal |Total Civil Criminal |Total Civil Criminal |Total
; i 0.74%
2 |13,729| 34,796 | 48,525 | 422 | 2,344 | 2,766 | 403 | 2,131 | 2,534 |13,748| 35,009 | 48,757 | 0137 | 0-61% 73 | 119 | 192 |2,978| 7,224 | 10,202
Increase | Increase | Increase
Whether any Statewide/ Regional Conference held
3 (a) H +hL +h NO
durmg e Mon
Number of Officers who participated in the said .
3 (b) 4 g Not applicable
conference
Have any targets been fixed and indicated to the .
3(ici} i . ) Not applicable
participant officers, if so, what are the targets ?
What is the progress made on those targets district- .
4 Not applicable

District Judge
Birbhum.




